
TA No. 1276 of 2020 Maryama Akhter v. Comm. Secty. and others 

CENTRAL ADMINISTRATIVE TRIBUNAL 
JAMMU BENCH, JAMMU 

Hearing through video conferencing 

 
T.A./62/01276/2020 

 
This the 18th day of February, 2021 

 
HON’BLE MR. RAKESH SAGAR JAIN, MEMBER (J) 

HON’BLE MR. ANAND MATHUR, MEMBER (A) 
 

Maryama Akhter, Aged 37 years, W/o Iqbal Hussain Bhat, R/o Goom Ahmadpora, 
Magam District Budgam. 

.......................Applicant 
(Advocate: Mr. Gulzar Ahmad Bhat) 

 

Versus 
 

1. Commissioner Secretary to Government Education Department Civil 
Secretariat, Srinagar. 
 

2. Chief Education Officer, Budgam. 
 
3. Zonal Education Officer, Magam District Budgam. 

 
4. Zonal Education Officer, Khag District Budgam. 

      ...................Respondents 
(Advocate:- Mr. Amit Gupta, A.A.G.) 
 

 
O R D E R [O R A L] 

 
Hon’ble Mr. Anand Mathur, Member (A): 
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 (ANAND MATHUR) (RAKESH SAGAR JAIN) 
   MEMBER (A) MEMBER (J) 
 

/M.M/ 


